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Natieeal Iaetttete far Machine
IUal|nltiy
¥

* ltn . Shri t th m a J v ik : Will the 
Minister of Onn^mw o l  la in h y
be pleased to state:

(a) whether it is a fact that the 
{government are considering buil(B&g 
of a National Institute Cor maohlbe 
Assigning to include Plants to be Mt 
tip with the co-operation of Soviet 
Union and Czechoslovakia; and

(b) if so, the details thereof?

the Minister of Industry (Shri 
MnwMiti Shah): Government in
idlest consultation with the Planning 
Commission are considering ways and 
means of accelerating the develop­
ment of machine building industries 
in India. One important item in this 
programme is the development of 
designing facilities in the country. As 
a part of the original scheme of the 
Heavy Machine Building Plant at 
ftanchi, which is being set up with the 
co-operation of the Soviet Union Gov­
ernment have already approved the 
aatabHntwignt o f a design and engineer­
ing department as a necessary adjunct 
to the machine building capacity in 
tbe factory. Government are now 
e w lfc r ln  the question of develop­
ing the designing facilities in this unit 
in such a maimer that it weuld under­
take on a centralised basis design work 
for a fairly wide range of heavy 
machinery whether to be produced in 
the works at Ranchi or elsewhere. It 
is also considered advisable to deve­
lop Other such agencies to meet Che 
y fM iw I  needs of particular indus­
tries and a start in respect of design 
work for fertiliser plants has already 
been made at Stadri Fertiliser* and 
Chemical* which has been able to 
secure an order for a part of the ferti­
liser plant to be established at 
■ourkela. It will however take some 
time before the matter has been con­
sidered in all its aspects and a detail­
ed plan far the development of design­
ing facilities is got ready.

I M  W t » H i> i i i ; What it m e
nature o f the aid given by Casrti«rie> 
vilria, because the statement spwata 
only about the aM given bgr the 
UA.&R.?

A r i Mannbhal Shah: This is maty 
going to be a very major mairhine 
designing institute attached to the 
Baachi plant. As the hoa. House is 
aware, la the third Plan it is eur in­
tention to go forward in a very speedy 
manner for the building up of machi­
nes in this country. We have so far 
been producing only production 
engineers, and this will be the first 
attempt of this kind in this country to 
have experienced Indian engineers 
having been trained for original 
machine designing. We are expecting 
help and co-operation from all count­
ries including Czechoslovakia.

Shri 8hivanan|appa: May I know 
whether there is a proposal to set up 
a machine designing unit for sugar 
plants?

Mul Mannbhal Shah: This will 
cover all the heavy machinery. But 
the question whether it will be con­
centrated in Ranchi as a central insti­
tute for an the industries or Whether 
we shall have branch institutes 
attached to Hindustan Machine T00L, 
Bhopal Electricals or Chittaranjan 
Locomotive Works will alto be studied 
hr the different technical committees 
and a decision will be taken in regard 
to that

WRITTEN ANSWERS TO 
QUESTIONS

Indian High ©ommlndon, Nairobi
•IMS. Shri Tldya Charan SMkla: 

Will the Prime M atter be pleased 
to state:

(a) whether there have been any 
financial irregularities in the Indî p 
High Commission at Nairobi;

(b) if so, the nature thereof; and
(c) what action has been taken and 

is proposed to be taken in tbe nmttsrT
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Th® Pey i j  IttMtar of t t ta n d  
A la in  Tstrtuql K m ) :
(a) to (c). It is not denr what Sum* 
d a l irregularities axe being referred 
la  SericM* irregularities arc includ­
ed to the Audit ttepety whidi are 
normally placed on the Table o l the 
House. The Audit Hornet, 1958, has 
a2n**dy ham placed before Parlia­
ment and 'it does not refer to any 
financial iaqguladtlas in respect ef 
Missions or Posts abroad wider the 
control off the Ministry of External 
AAtiis.

In a recent Local Audit Inspection 
StaSort on Ihe accounts ol the Com- 
atlNrion of India, Nairobi certain 
oMactioaa luwe been raised by the 
local audit team. These are being 
examined in consultation with the 
Iffisripn concerned. Any point which 
Is not settled to the satisfaction of 
Audit will, in due course, cone before 
the Home in (he fern  of Audit Beport

Wastage of Molasses la Sugar 
Factories

*1S7«. Shri T. T. Nayar: Win the 
Minister of Commerce and Industry be 
pleated to stsfte:

(a) whether it is a fact that a large 
quantity of molasses produced in

*8ufar factories go waste; and
(b) the Step* taken, if any. to uti­

lise them?
The Minister of Industry (Shri 

Manubhai Shah): (a) Only about If 
per cent of the total molasses pro­
duced in the sugar factories go waste

(b) Steps have been taken to in­
crease the capacity for the production 
of alcohol and other industries in 
which molassew is used as caw mate­
rial. Facilities are also afforded for 
the export of surplus molasses

Export of Jute Goods to Africa
► •UK. Shri Bangs m u: Will the 
Minister of Cesnateree and Industry be 
pleased to state:

(a) whetbar it is a fact that export 
of Jute goods te West and East Africa

from India has been hampered by 
Pakistan's coxnpetition; and

(b) if so, what steps have been 
taken by Government to meet th* 
competition? ,

D n  Mlnlritr of Industry (Shri 
Manabhai Shahft: (a) No, Sir.

<b) Does not arise.

Tractors for Baariaknmnya l ehwHs
f  Shri *a«ewanl: 

n m J  Shri Morarka:
 ̂Shri Alit Stagh Sarimdl:

Will the Minister of KdhahUltatissi 
and Minority A A * » be pleased to
state:

(a) whether any order has been 
placed for the purchase of tractor* 
and land clearing equipment for the 
Pandakaranya Scheme;

(b) if so, with whom this order is 
placed and the value of this order;

(c) the approximate time by which 
the deliveries would be made; and

(d) whether orders were placed by 
tenders or by any ether method?

tfcft Jfittkrtw off AolnMiltsttMi w f  
Mtestttj Affairs <Shri Mshr Chaad 
Khauna): (a) Tea.

(b) Director General, Ordnance Fac­
tories. The value el the order is 
Rs. 88*46 lakhs

<c) By September, 1959
<d) After inviting tenders.

Indians In Senna

*1384. Shri Macaiha: Will the Prime 
Minister be pleased te state:

(a) whether it is a fact that a large 
number of Indian nationals residing 
in Burma have been deported, detain­
ed and/or sent to Coca Islands with­
out trial;

(b) if so, the number o f persons so 
deported, detained er neat to Coen 
Islands; and




